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FORM A

CA. S. Prabhu

Insolvency Professional

IBBI Reg. No. IBBI/IPA-001/IP-P01275/2018-2019/11948

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
For the Attention of the Creditors of
M/s. TRADEINOX INDUSTRIES LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

M/s. TRADEINOX INDUSTRIES LIMITED

Date of incorporation of corporate debtor

16" October,1998

| Authority under which corporate debtor is
incorporated / registered

Registrar of Companies — Hyderabad

Corporate_ Identity No. / Limited Liability
Identification No. of corporate debtor

U52520TG1998PLC0O30344

Address of the registered office and principal
office (if any) of corporate debtor

Flat No.202, H.No0.258/3RT Sarala
Apartments, Sanjeeva Reddy Nagar Colony
Hyderabad TG 500-038.

_In_solv_er_lcy commencement date in respect of
corporate debtor

i January, 2021 Order of NCLT, Hyderabad
Special Bench Court -I in CP(IB)
No0.229/7/HDB/2020 [order received by IRP
on 18-01-2021]

Estimated date of closure of insolvency resolution
process

12" July,2021 [Being 180 days from
Insolvency commencement date|

| Name and reéis_tfétion number of the insolvency

professional acting as interim  resolution
professional

CA. S. Prabhu
Reg.No. IBBI/IPA-001/IP-P01275/2018-
2019/11948

Address and e-mail of the interim resolution
professional, as registered with the Board

CA.S.Prabhu (Insolvency Professional)
M/s SPP&Co, Chartered Accountants,
No0.27/9, Nivedh Vikas, Pankaja Mill Road,
Puliyakulam, Coimbatore — 641 045.
e-mail: carpprabhu@gmail.com

10

Address and e-mail to be used for correspondence
with the interim resolution professional

CA.S.Prabhu (Insolvency Professional)
M/s SPP&Co, Chartered Accountants,
No.27/9, Nivedh Vikas, Pankaja Mill Road,
Puliyakulam, Coimbatore — 641 045.
e-mail: carpprabhu(@gmail.com

11

[ast date for submission of claims

13! February,2021.

M/s. SPP & Co., Chartered Accountants
No.27/9, NivedhVikas, Pankaja Mill Road,Puliyvakulam, Coimbatore - 641 045,
T:+91422 - 2319882, +91 94888 36000 E : carpprabhu@gmail.com, cirp@sppgroups.com




M/s. SPP & Co., Chartered Accountants
No.27/9, NivedhVikas, Pankaja Mill Road,Puliyakulam, Coimbatore - 641 045.
T:+91422 - 2319882, +91 94888 36000 E : carpprabhu@gmail.com, cirp@sppgroups.com

CA. S. Prabhu

Insolvency Professional
) IBBI Reg. No. IBBI/IPA-001/IP-P01275/2018-2019/11948
12 | Classes of creditors. if any. under clause (b) of | NIL

|

| sub-section (6A) of section 21. ascertained by the
Li _ _int‘erim resolution professional

| 13 | Names of Insolvency Professionals identified to | NIL
act as Authorised Representative of creditors in a
class (Three names for each class)

Hf(a) Relevant Forms and www.ibbi.gov.in > Quick Links—=>

14 | (b) Details of authorized representatives Downloads=>1BBI(Insolvency Resolution

are available at: Process for Corporate Persons) Regulations,
2016 .

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/s Tradeinox Industries Limited on 13"
January 2021 [CP(IB) No0.229/7/HDB/2020]

The creditors of M/s Tradeinox Industries Limited are hereby called upon to submit their
claims with proof on or before 01* February,2021 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed against
entry No.13 to act as authorized representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
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(CA. S.PRABHU)
Name and Signature of Interim  Resolution
Professional

Date : 18/01/2021

Place : Coimbatore.
Pubfuked  ju Newspape &% 21]o1/2021.
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FORM A - PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insofvency Resolution Process for Corporate Persons) Requlations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s. TRADEINOX INDUSTRIES LIMITED
RELEVANT PARTICULARS

f/s. TRADEINOX INDUSTRIES
1 | Name of corporate debtor LIMITED
Date of i ation of
ol el S 161h October, 1998

q | Authonty under which corporate

debtor is incorporated / registered | egistrar of Companies — Hyderabad

(-orporate [dentity No. / Limited

4 | Liability |dentification No. of U52520TG1998PLCN30344
corporate deblor
Address of the registered office Flat No.202, H.No.258/3RT Sarala
3 | and principal office (if any) of Apartments, Sanjeeva Reddy Nagar
corporate debtor Caolony, Hyderabad TG 500-038.

13th January, 2021 Order of NCLT,

6 ||'IE{I-|1.|'EHI3]|I' commencement date Hyderabad Special Bench Court -l in
in respect of corporate debtor CP(1B) No.228/7/HDB/2020 [order
received by IRP on 18-01-2021]

Estimated date of closure of 12th July, 2021 [Being 180 days from
! insolvency resolution process Insolvency commencement date]

Mame and registration number of  |cA S Prabhu
8| the insolvency professional acting Reg.No.IBBIPA-001/1P-
as imterim resolution professional  |PO1275/2018-2019/11948

Address and e-mail of the interim | CA S, Prabhu

g res_ulutiun pr_nfesaiunal, as (Insolvency Professional)
registered with the Board W's SPP & Co, Chartered Accountants,

No.27/9, Nivedh Vikas,

pddress and e-mall to be USed | pankaja Mill Road, Puliyakulam,
1¢| for correspondence with the Coimbatore - 641 045,

interim resolution professional E-mail: carpprabhu@gmail.com

11| Last date for submission of clasms |15t February, 2021,

12 Classes of creditors, if any. under clause (b) of sub-section (GA) of NIL
section 21, ascertained by the interim resolution professional
13 Names of Insolvency Professionals identified to act as Authorised NIL
Representative of creditors in a class (Three names for each class)
(a} Relevant Forms and winw.ibbi.gavin = Culck Links — Downloads
14| (b) Details of authorized -+ |BB! {Insolvency Resolution Process for
representatives are available at: | Coeporate Persans) Regulations, 2016,

Motice is hereby given that the National Company Law Tribunal has ordered
the commencement of a corporate insolvency resolution process of the
M/s Tradeinox Industries Limited oni3thJanuary 2021 [CP({IB)
Mo.229/7/HDB/2020]
The craditors of M/s Tradeinox Indusiries Limited are hereby called upon to
submit their claims with proof on or batore 015t February,2021 to the interim
resolution profassicnal at the address mentioned against entry No. 10,
The financial creditors shall submit their claims with proof by electronic maans
anly. All other creditors may submit the claims with proof in person, by post or by
electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall
indicate its choice of authorized representative from among the three insolvency
professionals listed against entry No.13 to act as authorized representative of the
class [specify class] in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
(CA.S.PRABHU)
Place ; Coimbatore Name and Signature of Interim Resolution
Date : 20.01.2021 Professional
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